
HI6H COURT OF ANDHRA PRADE5H AT AMARAVATHI

ABSTRACT

Senior Civil Judges - Tronsfers ond Postings of Senior Civil Judges -
ORDER5 - I5SUED.

NOTIFICATION NO. /+45-B. sPL. DATED:19.06.?O19.

The High Court possed the following Tronsfer ond Posting of
Senior Civil Judge.

Smt. A.Anitho, III Addl. Chief Metropoliton Mogistrote, Gojuwoko,

Visokhopotnom District, is tronsferred ond posted os Additionol Chief
Metropoliton Mogistrote-cum-Senior Civil Judge's Court, 6onnovorom,

Krishno District (post kept vocont)

i) Smt. A.Anitho, will hondover chorge of her post fo the
Prl. Senior Civil Judge, Gojuwoko, ond proceed to her new stotion.
She sholl toke chorge of her post from ff Addl. Senior Civil Judge,
Vijoyowodo, Krishno District.

NOTE: 1 Smt. A.Anifho, is not entitled fo drow transfer grontldisturbonce
ollowance, tronsfer T.A. ond ofher conseguentiol benefits since the
officer is tronsferred to the present stotion on her request.
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2. Ihe Order ploced in the Hiqh Court's W ebsit e htror / / hc.ao.nic.in

ond the downlooded copy from the web site is volid for relieving ond

joining duty.
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REGI5TRAR GENERAL

FAC REGI5TRAR (VI6ILA

The officer concerned.
The Prl. Se*elary to Hon'ble the Acting Chief Justice ond Personol

Secretaries to Hon'ble Judges (for plocing before their Lordships kind

perusol).
The Registror General ond Other Registrors, High Court of Andhro

Prodesh.

ROC. NO. 504/2019-8. SPL.

ii) The Prl. Senior Civil Judge, Gojuwoko, will be in full odditionol chorge

of the post of III Addl. Senior Civil Judge, Gojuwoko, unfil further
orders.
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The Registror (f.T)-cum-Centrol Project Coordinotor, High Court of
Andhro Prodesh. (with o reguest to direct the concerned to uplood the
proceedings in the High Court's Website)
The Secrefory to Government, Low (L.A & J - SC.F), Deportment,
Government of Andhro Prodesh, Amorovothi ot Velogopudi, Guntur District.
The Member Secrelary, Andhro Prodesh State Legol Services Authority,
Amorovothi, Guntur District.
The Prl. District ond Sassions Judge, Visokhopotnom ond Krishno ot
Mochilipotnom.
The I Addl. District ond Sessions Judge, Visakhopofnom ond Krishno ot
Mochilipotnom.
The flf Addl. Chief Metropoliton Mogistrote, Visokhopotnom.
The Prl. Senior Civil Judge, Gojuwoko, Visokhopotnom Districf
The Additional Chief Metropoliton Mogisfrote-cum-Senior Civil Judge's
Court, Gonnovorom, Krishno District.
The II Addl. Senior Civil Judge, Vijoyowodo, Krishno District
The District Treasury Officer, Visokhopotnom ond Mochilipotnom, Krishno
Districf .

The Sub-Treosury Officer, 6ojuwoko (Visokhopofnom District) ond
Gonnovarom, (Krishno District)
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15. THE SECTTON OFFICERS:-
(o) B.Section, (b) D.II Section, (c) Vigilonce Cell, (d) E.Section (e) Work
P.eview Cell, (f) O.P. Cell, (g) D.Budget, (h) Enguiry Cell (i) Computer
Section, (J) Speciol Oflicers Section, High Court of Andhro Prodesh,
Amorovoti.
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